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(d) the time by which the Plant is
expected to be commissioned in full
stream; and

(e) the amount incurred so far and
likely to be incurred on completion
of the project?

THE MINISTER OF STATE OF
THE MINISTRY OF STEEL (SHRI
SONTOSH MOHAN DEB): (a) Units
under Stage I of the Visakhapat-
nam Steel Plant were commissioned
during 1990-91. These units are un-
der stabilisation, The installed capa-
cities of Hot Metal, Crude Steel and
finished products under Stage- I are
respectively. 1.7 million tonnes, 1.5
million tonnes and 0.6 million tonnes.

(b) All units, except, Bar Mill of
Lizbt and Medium Merchant Mill,
under Stage- I have been commission-
ed. The Bar Mill is scheduled for
commissioning during 1991. The
units under Stage-lI are in advanced
stage of execution.

(c) to (e) The original cost esti-
mates of the Project. approved by
Government in June. 1979. was Rs.
2256 crores (Base Ist quarter 1979 pri-
ces). Tt was revised to Rs. 3897.28
crores (4th quarter of 1981 prices).
The project parameters were reviewed
as per Rationalised Concept with cost
at Rs. 6848.70 crores (4th quarter of
1987 prices). The cost of the project
is now being updated. An amount
of Rs. 6873.42 crores has been spent
on the project till June. 1991. The
project is likely to be completed in
1992.

Workin~ Hours of officials in Delhi
Fire Brigade Service

2255. SHRI T ARA CHAND
KHANDEL W AL: Will the Minister
of HOME AFFAIRS be pleased to
state:

(a) whether the employees working
in the Delhi Fire Brigade Service
have to be present on duty contin-
uously for seventy two hours and are

allowed a break for twenty four hrs.
thereafter:

(b) whether the Government pro-
pose to bring any improvement in the
working conditions of those emplo-
yees; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN
THE 'MINISTRY OF PARLIA·
MENTARY AFFAIRS AND MI·
NISTER OF STATE IN THE MI-
NISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): (a) The ope-
rational staff of the Delhi Fire Ser-
vice are deployed on seventy two
hours stand-by duty and thereafter
given rest for 24 hours. The opera-
tional staff are provided rent free fa-
mily accommodation and various
other facilities and allowances to com-
pensate them for their long hours of
stand-by duty.

(b) and (c) No change is proposed
to be brought about in their duty
hours a! present.

Construction of Houses for P&T
Staff in Orissa

2256. SHRI ARJUN CHARAN
SETHI: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) the total number of houses
constructed by the Government for
the Post, and Telegraph staff at Bha-
drak and Balasore districts, Orissa
Circle during the last three years:
and

(b) the total amount spent thereon
till date?

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMUNI·
CATIONS (SHRI P. V. RANGAY-
YA NATDU): (a) Department of
P05tS: Both the Bhadrak and Bala-
sore Postal Divisions are in Balasore
District. The total number of houses
constructed by Government for Pos-
tal staff in these two Divisions of Ba-
lasore District of Orissa Circle dur-
ing the ](l8t three vears is as under:
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1. Bhadrak 

2. Balasore 

Department of Telecom 
1. Bhadrak 

2. Balasore Distt. 

(b) Departmem of Post:.: Th.: to-
tal amount spent is Rs. 6.00 lakhs. 

New Steel Plants in Joint Sector 

2257. SHRI ARJUN CHARA:'\ 
SETHI: Will the Minister of STEEL 
be pleased to state : 

(a) whether the Union Govern· 
ment have received proposal:, from 
various States for setting up or more 
steel plants in the joint sector: and 

(b) if so, the details thereof and 
the action taken or proposed to 
be taken by the Government thefl!on'! 

Year 
Total 1988-89 89-90 90-91 

Nil Nil 2~ 2 

Nil Nil Nil) 

Nil Nil Nil~ 

Nil Nil Nilj Nil 

(ii) Department of Telecom: The 
total amount spent is NIL. 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL (SHRI 
SO~ rasH MOHAN DEB): (a) and 
(b l Guvernment had received six ap-
pli.:ations from various State Pubtic 
Scdnr units for industrial licences to 
"-Ct up steel plants in the joint sector 
a~ per the list given in the eru::losed 
:;tatemcnt. However, under the pro-
visions of the recently declared In-
d~strial Licensing Policy. such a li-
cence is no longer required. 

STATEMENT 

Sl. 
No. 

Name o( the applicant 

l, Madhya Pradesh Audyogik Vika~ Nigam 
(MPAVN) 

2 .. The Pradcshiya lnJustnal & lnv~~tmcnt 
Corporation of U.P Ltd. (PICUP) . 

3. The Pradcshiya Industrial & Investment 
Corporation of U.P. lld. (PICUP) 

4. Industrial Promotion & lnve:.tmcnt 
Corporation of Orissa Ltd. (IPICOL) 

S. Karnatalc:a State Industrial Investment 
&. Development Corporation Ltd. (KSIDC) 

6. West Benaal Industrial Development 
Corporation Ltd. (WBIDC) . . 

State 

M.P. 

U.P. 

U.P. 

Orissa 

Karnataka 

West Bengal 

Capacity 
(tonnes! 
annum) 

10.00.000 

5.00,000 

5,00,000 

30.00.000 

30,00,000 

30,00,000 
··--·- ·-·--····---------


